HIGH COURT OF JUDICATURE AT ALLAHABAD

SPECIAL APPEAL DEFECTIVE No. - 694 of 2026

Dr. Deepak Sharma

..... Appellant(s)
Versus
State of U.P. and 6 others
..... Respondent(s)
Counsel for Appellant(s) . Shashank Pandey, Sr. Advocate
Counsel for Respondent(s) : C.S.C., Gaurav Tripathi, Shivam
Agarwa

Chief Justice's Court

HON'BLE ARUN BHANSALI, CHIEF JUSTICE
HON'BLE KSHITIJ SHAILENDRA, J.

List before another Bench of which one of us (Arun Bhansali, CJ) is not a
member, on 07.10.2026, as fresh.

(Kshitij Shailendra, J) (Arun Bhansali, CJ)
September 29, 2026
nd
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